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Joint-inspection report of Niwari Town, Ghaziabad, Uttar Pradesh in
compliance to Hon’ble NGT direction dated 20.01.2020 in the Matter
of Vivek Tyagi vs State of U.P. and Others in O.A. No. 48/2016

Hon’ble NGT vide its order dated 20™ January 2020 in the matter of
Vivek Tyagi Versus State of U.P. & Ors. has directed:

"Learned Counsel for the parties have fairly stated that they will like to
check up the factual position themselves by personal visit on 25.01.2020 at
11:00 A.M. We request the Central Pollution Control Board to depute its
representative to be present on 25.01.2020 at 11:00 AM at the office of
Executive Officer of Niwari Municipality so that factual position may be
ascertained. The concerned Regional Officer of Uttar Pradesh Pollution Control
Board (UPPCB) from the Ghaziabad may also remain present there.”

In compliance, a Joint Team of officials from CPCB, UPPCB, EO, Nagar
Panchayat, Niwari and Learned Counsels for the parties carried out joint
inspection of the Niwari town on 25.01.2020 to ascertain the factual position
of Municipal Solid Waste Management and Status of Ponds of Niwari town,
Ghaziabad, Uttar Pradesh.

Observations of the inspecting team are as follows:

There are three ponds and two drains in Niwari Town. 4% Pond is a low-lying
barren land without water.
Details of the ponds and the drains are as follows:

Sl. Landmark Pond Latitude and

no. Longitude

1 Behind Indrapuri Nagar Pond 1 28°52'28.7"N;
Panchayat Market, Niwari Town 77°32'00,6"E
(Ward 1)

Z In front of Keshabpuri Balmiki Pond 2 28°52'42.0"N,
Basti, Niwari Town 77°232'26.0"E

3 Near Shankarpuri, Hanuman Pond 3 28°52'10.5"N,
Chowk, Niwari Town Z77°32'30.9"E

4 Barren low lying area near | Reported Pond 4 | 28°52'05.0"N,
Shamshan Ghat on Niwari- | is low-lying area | 77°32'38.3"E

Modinagar Road without water
5 Drain near Nagar Panchayat DRAIN-1 28°52'31.8"N;
Barat Ghar at Niwari 77°32'05.5"E
6 Drain outside Cremation DRAIN-2 28°52'5.49"N,
Ground, Niwari-Modinagar Road 77°32'38.61"E
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1) Status of ponds:
Natural ponds 3 nos. and Pond-4 (mentioned in O.A. No. 48/2016) is a low-
lying barren land which was dry at the time of inspection.

During discussion in the office of Executive Officer, the representatives
from NEERI informed that NEERI has invited tender twice to carry out
rejuvenation of ponds, but only single bid was received both times. Third time,

tenders have been invited and three bids have been received.

The status of the ponds has observed during inspection is as follows:

Pond 1 (Fig 1.1):

e Pond 1 is situated behind Indrapuri Nagar Panchayat Market, Niwari
Town (Ward 1) at the side of Barat Ghar. A project has been awarded
to NEERI for rejuvenation of the pond area using Phytorid technology
which is yet to start. Before starting the project work, as proposed by
NEERI cleaning of the pond was carried out in November, 2019 (Report
attached as Annexure 1) which involved removal of floating weed
(Pischia) from the pond as well as removal of side from the sides of the
pond.

e A drain containing municipal waste water enters the pond from a corner
of Barat Ghar (Fig 1.3). A temporary channel (Fig. 1.4) is constructed
with the help of the solid waste material extracted from the pond to
divert the wastewater flowing in to the pond from the drain. However,
complete diversion was not achievable and the flow was observed
entering into the pond from the side of Barat Ghar.

¢ No municipal solid waste was dumped near the pond.

e Although most of the weeds had been removed from the pond in
November as can be seen from the report annexed but small area of the
pond at one corner of the pond was found covered with weeds
(Fig.1.2).

e In area, with elephant grass where water depth was about 2.0 meters,
the cleaning equipment cannot reach due to unavailability of approach
road and habitation near pond.

e As per NEERI representative, work could not be started as applications

for tender did not meet minimum requirement criteria
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Pond 2 (Fig 2.1):

The pond is situated in front of Keshabpuri Balmiki Basti, Niwari Town.
As informed, it receives domestic waste water from about 200
households along with rain water. NEERI is awarded a project to treat
sewage (waste water) entering into the pond by using phytoremediation
technology cleaning approximately 400 KLD of water entering the pond
at a time which may begin within a month as informed. No
municipal/other waste was dumped on the sides of the pond.

The pond was found clean and observed with no dumping of
municipal/other wastes.

A contract for development and beautification of the pond is awarded to
M/s Kamdhenu constructions on 11.11.2019 (Annexure 2).

A nearby small low lying area was found connected through a channel
(Fig.2.2) with the pond. This area was earlier used for fish seeding
when pisciculture was done in the pond. Ponding of Water and growth
of algae covering the area was observed (Fig. 2.3 A & B). This needs to
be cleaned. As observed, it is actually a barren low lying land, serving
as storm water inlet channel to pond during rainy season.

Also, connected with the above said area large area, which as informed
is a barren land but ponding of water was observed since the water level
in pond was above the bed level of channel.

Three small temples exist at a distance of about 300-400 meters from
the pond. Out of the three, one temple is situated in the low lying area
which is being filled up with the waste (silt and other materials) from
the cleaning of the pond on request of the priest (Fig. 2.4). The same
will be caped/covered with soil after filling and levelling is done.

Three persons on random basis were interviewed to take feedback, by
the joint inspection team. All three persons appreciated the work being
done by Nagar Panchayat.

Pond 3 (Fig 3.1):

» Pond 3 is situated near Shankarpuri, Hanuman Chowk, Niwari Town.
The pond needs to be de-silted and cleaned in some area, as silt was
accumulated in some patches.

e 10 meters’ length of the wall of the channel/drain (Fig. 3.2 A & B)
adjacent to the pond, needs to be repaired, to avoid possibility of
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e No overflow was observed from the drain into the pond. This pond
has no drain directly connected to it. No project or work is proposed
by Nagar Panchayat for this pond. No Municipal/other Solid waste is
dumped.

o In front of this pond, a garment factory was found. It was not in
operation at the time of inspection. As per locals, the said unit has
been since long time. Uttar Pradesh Pollution Control Board has not
issued any consent to the unit. Executive Officer, Niwari was asked
by UPPCB to ensure that industrial activities should not take place in
the area.

Pond 4 (Fig 4.1):
e Pond 4 (as mentioned in O.A. No. 48/2016) is a low-lying barren land
near Forensic Science Laboratory on Modinagar Road.
e A tender has been awarded to M/s Kamdhenu Constructions for
construction of a park over it (Annexure 3).
e The pond is also being filled up with the waste silt material obtained
from the cleaning of the Pond No. 1.

2) Status of Municipal Solid Waste Management:

» Joint inspection team observed the status of Solid Waste Management
(Annexure 4) from the households. As per the residents in Niwari, door
to door collection of municipal solid waste and its source segregation is
being practised since 12-14 months. Nagar Panchayat has also distributed
coloured dustbins to the households for source segregation of the waste.
About 20 nos. houses were checked on random basis and persons were
interviewed about waste collection from houses.

» Over all whole Niwari town was found clean except at certain areas around
the drains where the households sometimes dump their waste and cattles
were found living on the sides of the drain.

» The collected waste is sent to a Waste Processing Centre (Fig: 5.1)
developed by the Nagar Panchayat. Aerobic bio composting (Fig: 5.3) is
being practised at the centre. Manpower of about 14 people is involved in
processing of the waste collected on daily basis. Prepared compost is sold
to local farmers at disposable price (Rs. 5.0 per kg).

» Nagar Panchayat has contract with the organization MUSKAN for
management of Municipal Solid waste. (Annexure: 5)
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3) Waste water from open municipal drains:

»

Open drainage system was found in town which receives the sewage
from households of Niwari town.

Open drains discharge the waste water into the major drain of Niwari
which carries the sewage to Modinagar drain & then to Kadrabad drain.
Main Niwari drain, which carries the sewage to Modinagar was found
constructed with concrete, upto outskirts of Niwari town.

Municipal sewage of some nearby households is being discharged
through open drains, into Ponds 1 and 2.

No overflow from the drains was observed during the visit.

The passage of the main drain of the Niwari Town into the Upper Ganga
Canal was found dry and blocked (Fig: 6). Hence, no waste water is
being discharged into the Upper Ganga Canal.

4) Siwal Khas:

e Joint inspection team also visited the Siwal Khas, Meerut area
mentioned in the earlier order of Hon’ble NGT dated 29.07.2019.

» Inlet of syphon connecting canal and storm water drain was observed
and found closed using local soil.

e No drain was found discharging the waste water in the Upper Ganga
Canal. But solid Municipal waste (Fig:7) was found dumped along
the escape channel on side of the canal.

Recommendations of the Joint Inspection Team:

1.

Low lying areas shall be filled up with the construction waste materials
and the silt obtained by desilting of the existing ponds. Also, after filling
and levelling the area should be covered with soil.

Regular cleaning of the drains shall be carried out for removal of

municipal solid waste to ensure continuous flow.

3. Regular cleaning and de-weeding of the ponds shall be carried out.

. Side wall of the drain, near pond 3 shall be repaired to ensure no

discharge/seepage of sewage in the pond.
Small low lying area which was earlier used for fish seeding, connected
with Pond-2 and covered with algae shall be cleaned.



6. At Siwal Khas area, around the Upper Ganga Canal, Municipal Solid

waste dumped on the sides of escape channel, should be cleaned and

the solid waste should be properly managed.

Officials of the Joint Ins ion Team:

~ Inspection team ( Name and
Designation)__

Signature and date

'Mr. C.B. Chourasia
Scientist-E, CPCB

Dr. Anu Chetal
Scientist-B, CPCB

Ghaziabad,

Mr. Utsav Sharfna, "l_J'PPCé, Rd_,"‘.
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Fig. 1.1: Pond 1

e

Fig. 1.2: Pond 1, part covered with algae at one corner
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Fig. 1.3: Drain entering into Pond 1 from a corner of Barat Ghar




Fig. 1.4: Temporary diversion to prevent entry of drain water into pond.
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ig. 1.5: Waste water from drain mixing with pon water

Fig. 1.6: Back side of the pond
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ig. 3.2 A: Drain adjacent to the Pond 3
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Fig. 4.1: Pond 4; A Iow-lyig area (reported as pond as pond in O.A. No.
48/2016)
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Fig. 4.3: Drain blocked by Solid waste dropped by the local residents
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Fig.'ré: Dry Drain

Fig. 7: Solid waste dumped at Siwal Khas arez along escape channel of

Upper Ganga Canal
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Work Details ; Overview

The clean-up work of Pond 1 in Niwari (Ghaziabad) was required before the pond
rejuvenation activity may be initiated. The work was started by CSiR-NEERI team on
16/11/2019, with the local support of Niwari Nagar Panchayat. The clean-up process
invoived removai of side weeds in ihe periphery of pond as weli as removai of
floating weeds (identified as Pistia) from the surface of the pond. The floating weeds

densely covered almost entire area of the pond.
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i mfez

Figure 1: Satellite Image of Pond 1 in Niwari with Marked Boundary Regions
(R1-R10) and Pond water Zones (PW1-PW3)




->.',9.m9“

he initial observation about the pond: NEERI

”?’r ¢

Gl

'?n

-~
A

i. Weed was accumuiated in masses ali over the pond with sparingly avaiiabie
visible water

2. Weeds nearly 6-8 feet, were ali surrounding the pond in ali the regions as
marked R2-R10 except in the region R1, small heighted grass was covering

the pond

The on-site work started on 16" Nov 2019. NEERI team met the Executive officer
(EO) of Nagar Panchayat, Niwari, Ms. Niti Gupta regarding plan of work. After
following necessary official procedures, the hiring of JCB, trolleys and labour for
execution of work was facilitated. Site visit of pond 1, pond 2 as well as visit to a
compost site regarding proper disposal of removed weed, siudge from pond 1 was
undertaken. The work of removal of weeds from region 1 (R1 as shown in Figure 1)
at Pond1 was started by hiring JCB machine and required manpower. The removed
waste/weeds were simultaneously sent to designated dumpsite by using tractors.
Later on the day 1, meeting with chairman of Nagar Panchayat, Niwari was done to

discuss the modalities for implementing the work. Removal of weeds from region 3

as shown in Figure 2) of pond 1 was done on day 2 by using JCB and trolleys. The

o~

length and width of region 3 where side weeds were removed was approx. 120m
iength and 2m width. Also, removal of side weeds from region 2 which was adjacent
to main road was performed. Significant amount of weeds from the sides of the pond
were removed. On day 3, region 7 covering major parl of PW 1 was largeted and
floating weeds were removed and disposed at the designated site. Additionally,
manuai cutting of weeds from sides of pond (region 8) was aiso started. From region
5, removal of side weeds was done by using another JCB machine. Later, onsite

meeting and discussion with Executive Officer and Chairperson, Nagar Panchayat,




by pulling the weeds with the JCB and disposed accordingly. Removal of floating
weeds (region 1 covering major part of PW1) was done and a significant portion of
floating weeds were removed at the end of the day by using fish net. It is removed
from main road side because of favourable wind direction. After removal of weeds it
is sent to designated disposal site. Samples of siudge and roots of floating weeds
were collected from pond 1 and Samples of pond water were also collected from two
suitable locations of the pond. Day 5, region 5 was target and side weeds were
removed from the area accessible to machine. Also region 7 along the barat ghar
side was cieaned with the help of JCB. Spraying of sait and vinegar mixed water is
done on side weeds in region 3, region 4 to wilt off side weeds which is difficult to
remove by JCB due to marshy land. Later on the day, JCB started cleaning of side
weeds and making space for work in region 9 and region 10 and floating weeds was
removed (region 1 covering major part of PW2) manually by the labourers. Ali the
waste was sent to designated disposal site by JCB and Tractor. Majorly by this time
surrounding area has been cleaned and some of the floating weeds has been
dumped at the disposal site. On day 6, cleaning of surrounding weeds by the manual

harvesting was done.

Ms. Somya Pandey, SDM, Modinagar and Nagar Panchayat officials visited the
site and discussed about the challenges facing the treatment. Discussions
were also made on what inputs were required from Nagar Panchayat in terms
of diverting / stopping inflow into the drains to prevent weed growth recurring

in the ponds.

On day 7, anaiysis of Water Quaiity Parameters of Niwari Pond (1) at different

regions was done. The details of sampling locations and values of parameters are

7
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iwari was done. On day 4, submerged weed along the sides in region 3 was dNEER'
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given in table1. Day 8 to 10, removal of floating weeds in region 1 was continuecNEER'

cleaning of the pond water.

Significant amount of weeds were removed. On day 9 and 10, sampling of Pond
water and soil/sludge at all ten locations as marked in the Figure 1 was carried out.
Soil samiples were also collected from agricultural fields and areas adjacent to the
pond, behind R3. The samples were carried back to CSIR-NEERI and further
analysis will be done. The detailed pictorial summary of day wise progress is shown

in Figure 2.
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Table 1. Analysis of Water Quality Parameters of Niwari Pond (1) at different regions
R:;;is St Temp | TDS . DO
(°C) (ppm) (mgfl)

R1 27?,%2150155'; 17.3 823 8.3 1.25
R2 ?3:2;:3;2:2 17.5 823 8.5 2.00
rs | BISENI 1 g | s |17
ot PN | ey e e
R5 gggﬁgﬁ’g 17.3 826 8.3 1.04
e | ZEEENI oo | | s |am
R7 ?g:g;igﬁ:g 17.9 818 8.4 5.24
re [EEEWL g | e | es |4
R9 ?32;5;?33; 18.1 852 8.3 2.44
R10 33:?;:?83:2 17.7 846 8.6 4.78
PW(1) 53:2;;2?2:2 8.1 825 8.1 6.28
PW(2) ?g:ggﬁgg:g 8.3 828 8.3 5.31
A i SR 795 88 | 126




Note:

After 10 days of continuous work and constant effort in cleaning the pond, it was

observed that the pistia weed is spreading and fully blooming all over the pond.

After repeated efforts and massive weed pulling and dumping, the density has
decreased however due to invasive nature of the weed it is spreading all over the
cleaned part and due to constant inflow and availability of nutrient rich water and
other optimum conditions the new buds are proliferating over a period of cleaning

time.

For the sake of controlling the invasion, it is recommended that a temporary
diversion of the inflowing Nallah from the barat ghar R6-R7 is required. This will stop
the inflow of the nutrient rich sewage form the open drains from the village in to the
pond and may help in limiting the growth of pistia weed in the pond. Thus, helping in

removal of pistia weed from pond.

For the surrounding weeds which were inaccessibie for the machine and man due to
marshy base, salt solution has been sprayed, to induce expected wilting in next 10-

14 days.
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Specific next course of action;

1.

Divert the nallah inflow temporarily in the region R9 to limit the supply in the
pond so that the weed doesn’t get nutrients to proliferate/grow.
Regular cleaning of the surrounding weeds and weeds before it bloom again.
Regulate/stop the dumping of solid waste from region R10 in the pond from
surrounding shops.
Regulate and divert the inflow of household waste in the pond from backside
region R6 and R3
Further detailed action on following aspects for pond rejuvenation will be
required:

a. Cleaning and dredging of Ponds.

b. implementation of the treatment process for drains-Phytorid.

c. Installation of Aerators and Florafts for Pond Clean up.

11
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Figure 3.
Detailed day wise work execution
as depicted in images
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Day 1, 16.11.2019

‘Morning

Day 2,

Pond1 in the evening and marked
areas where cleanina is done.

17.11.2019

Removal of weeds after breaking
boundary wall in region R9
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Day 3, 18.11.2019

Removal of floating weeds from Disposal of weeds to a
pond 1 designated site

Meeting with EO and chairman at the site
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Day 4, 19.11.2019
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Day 5
20.11.2019
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Day 6
21.11.2019

@O;"’ Shot on Y12
~~- _VivoAlcamera

Site Visit: Ms. Somya Pandey, SDM, Modinagar and Nagar Panchayat
officials in discussion with CSIR-NEERI Team
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Day 7

Water Quality Parameters of Niwari Pond (1) Regions
22/11/19

(A) Sample
_:"]-,‘-_’.‘4.54 N,*‘.;,_;,_."ﬁf i, ¥, ]

(E) Geo Tagged
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Day 8/23.11.2019

Removal of weeds in
reninn 1

Pond 1 morning

Pond 1 evening
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Day 9/24.11.2019

Sampling and
testing of pond
water

Pond 1 in the evening

NEERI
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Day 10, 25.11.2019

Soil sampling from agricultural
field adjacent to Pond 1 behind
R3

Pond 1 evening

NEERI
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Item No. 04 Court No. 1

BEFORE THE NATIONAL GREEN TRIBUNAL
PRINCIPAL BENCH, NEW DELHI
Original Application No. 48/2016
Vivek Tyagi Applicant(s)
Versus

State of U.P. & Ors. Respondent(s)

Date of hearing: 20.01.2020

CORAM: HON’BLE MR. JUSTICE ADARSH KUMAR GOEL, CHAIRPERSON
HON’BLE MR. JUSTICE S.P WANGDI, JUDICIAL MEMBER
HON’BLE DR. NAGIN NANDA, EXPERT MEMBER
HON’BLE MR. SIDDHANTA DAS, EXPERT MEMBER

For Applicant(s): Mr. Dipesh Choudhary, Advocate

For Respondent (s): Mr. Daleep Dhyani, Advocate for UPPCB
Ms. Deep Shikha Bharati, Advocate for State of
UP (Irrigation Department)
Ms. Priyanka Suami, Advocate for State of UP
Mr. Sanjeev Kumar, Advocate for E.O. Niwari

ORDER

Learned Counspl for the parties have fairly stated that they
will like to check up the factual position themselves by personal visit
on 25.01.2020 at 11:00 A.M. We request the Central Pollution
Control Board to depute its representative to be present on
25.01.2020 at 11:00 AM at the office of Executive Officer of Niwari
Municipality so that factual position may be ascertained. The
concerned Regional Officer of Uttar Pradesh Pollution Control Board

(UPPCB) from the Ghaziabad may also remain present there.

A copy of this order be sent to CPCB and the UPPCB by e-mail

for compliance.

< o



List again on 05.02.2020.

January 20, 2020
Original Application No. 48/2016
DV

Adarsh Kumar Goel, CP

S.P Wangdi, JM

Dr. Nagin Nanda, EM

Siddhanta Das, EM
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